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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(Civil) No. 962/2019

DCM SHRIRAM LTD. FORMERLY KNOWN AS

DCM SHRIRAM CONSOLIDATED LIMITED & ORS. Petitioner(s)
VERSUS
THE STATE OF UTTAR PRADESH & ORS. Respondent(s)

(FOR ADMISSION and I.R. and IA No0.111047/2019-STAY APPLICATION)
WITH

Writ Petition(Civil) No. 979/2019
(FOR ADMISSION and IA No0.113361/2019-EXEMPTION FROM FILING O.T.)

Date : 05-08-2019 These petitions were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
HON'BLE MR. JUSTICE SURYA KANT

For Petitioner(s) Mr. Jayant Bhushan, Sr. Adv.
Mr. Prasenjit Keswani, Adv.
Mr. Upmanyu Tewari, Adv.
Mr. Satyajit Saha, Adv.
Mr. Tushaar Bhushan, Adv.
Mr. Narinder Kr. Verma, Adv.
Mrs. V. D. Khanna, AOR

Mr. Mukul Rohtagi, Sr. Adv.

Mr. Sanjeev Kr. Singh, Adv.

Mr. Aman Vachher, Adv.

Md. Sazid, Adv.

Mr. Dhiraj Kumar, Adv.

Mr. Ashutosh Dubey, Adv.

Mr. Abishek Chauhan, Adv.

Ms. Anshu Vachher, Adv.

Ms. Rajshree Dubey, Adv.

Ms. Madhurima Mridul, Adv.

Mr. Arun Nagar, Adv.

Mr. Shighra Kumar, Adv.

Mr. Raghavendra Pratap Singh, Adv.

Vachher and Agrud, AOR
N%J%?WRespondent(s)

17:44:30|
Reason: Er

UPON hearing the counsel the Court made the following



W.P.(C) No. 962/2019 etc.
ORDER
Issue notice.

Dasti service, in addition, is permitted.
Tag the matters along with SLP (C)Nos. 10501-10511 of

2019.

(NIDHI AHUJA) (RENU DIWAN)
COURT MASTER (SH) ASSISTANT REGISTRAR
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